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THE MINISTER OF STATE OF THE MINISTRY
COAL (SHRI DILIP RAY): (a) and (b) Yes, Sir.

(c) As reported by Coal India Ltd., a sum of Rs. 1
crore has been sanctioned. The number of people
rehabilitated so far is Nil.

Export of Coffee

721. SHRI MOHAN RAWALE: Will the Minister of
COMMERCE be pleased to state:

(a) the quantum of coftee exported during the period
from April 1998 to September, 1998; and

(b) the amount of foreign exchange eamed therefrom?

THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE): (a) and (b) During the period
from April, 1998 to September, 1998, a total quantity of
134,358 MT of Coffee has been exported and foreign
exchange equivalent to Rs. 1137 crores has been earned
therefrom. The figures are subject to upward revision.

Suggestions By FIEO

722. SHRI ASHOK NAMDEORAO MOHOL: Will the
Minister of COMMERCE be pleased to state:

(a) whether the Federation of Indian Export
Organisation (FIEO) has submitted a Memorandum to the
Government suggesting several measures to strengthen
the base and content of hundred per cent export oriented
units and units set up in the export processing zones;

(b) if so, the details of the measures to be suggested
by FIEO; and

(c) the reaction of the Union Government thereto?

THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE): (a) Suggestions have been
received, including from Federation of Indian Export
Organisation (FIEO), for change/modifications in Chapter
9 of export-import Policy pertaining to Export Oriented
Units and Units in Export Processing Zones.

(b) Suggestions of FIEO include exclusion of value
of capital goods imported on loan basis for the purpose
of evaluation of the performance, simplification of
subcontracting procedure, automatic facility to sell upto
5% of scrap in the domestic market, removal of bunching
restrictions on domestic sale and utilisation of capital
goods for manufacture of products for local market.
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(c) These suggestions would be kept in view while
formulating proposals for amendment of the Export-import
Policy.

Disinvestment of Hindustan Latex Limited

723. SHRI T. GOVINDAN: Will the Minister of
FINANCE be pleased to state:

(a) whether the Government are considering the
request of Government of Kerala to drop the idea of the
proposed disinvestment move of Hindustan Latex Limited;
and

(b) if so, the present stand of the Government in
this regard?

THE MINISTER OF FINANCE (SHRI YASHWANT
SINHA): (a) and (b) The request of the Govemment of
Kerala to drop the idea of disinvestment in HLL was
considered in the Ministry of Health and Family Welfare
not agreed to.

Spinning Mills of Orissa

724. SHRI RANJIB BISWAL: Will the Minister of
TEXTILES be pleased to state:

(a) the number of spinning mills in Orissa alongwith
the location thereof;

(b) whether some spinning mills have been privatised;
(c) if so, the details thereof alongwith their names;

(d) whether the workers of those mills are aliowed to
work in these mills; and

(e) it not, the reasons therefor?

THE MINISTER OF TEXTILES (SHRI KASHIRAM
RANA): (a) There are 15 Cotton/man-made fibre spinning
mills in the State of Orissa as on 31st January, 1999.
These mills are located in Sundergarh, Bhubaneshwar,
Puri, Cuttack, Bargarh, Mayurbhanj, Jharsuguda, Ganjam,
Dhenkanal, Jagatsinghpur, Subarnapur, Balasore and
Chowdwar.

(b) and (c) One spinning mill namely, Gangapur
Weaving Co-operative mill was privatised in July, 1997.,
The new name of the mill is M/s. Ashoka Synthetics
Ltd., Sundergarh.
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